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STATEMENT OF IMMOVABLE PROPERTY RETU:QN FOR THE YEAR 2020 (AS ON 31.12.2020)

[P S R

Name of the Officer (in full): DR. AMlIT.:\'VA KRISHNA ADHIKARI

Service 10 which the Officer belong:-CCS
Date of Birth: 28.03.1964 :

4.

an EJI

Present Post held : DIRECTOR

Present Pay

- Rs 1,55.900/- {Bascic, Level 13)

Present Office / Ministrv: National Food Laboratory FSSAL
MOH & FW, Abinsa Khand [l Ghaziabad - 201014,

Name of Diste.
Sub-Division,

* | Talak and Village

ar City in which
| the property is
situatzed (full
location & postal
address)

Name and detzil of
Properiy

‘Housing, Lands and

Other Building:

Cost of construction /
Acquirement {and year
when purchased)

including of'land in -
case of house and year
when purchased

~Present Value*

How acquired whether

L

2

=
.

West Bengal

Dis1 24
Parganas(N}

PO - Deshbandhu
Nagar:

DB 47 Shastri

7000039

Bugan: Kolkat -

Swagal Jyol Apt.

Flat 4A, Block' - B

DB - 47 Shasiri Bagzan
PO — Deshbandhu
Nagar

24 Parganas (N}
Rolkata - 700059
West Bengal. INDIA

Ohwnership Residential
Flat ]
Rs9.90.000/-

Year.of Purchasc - 2004

*

|If not in own name, . Annual Remarks
| state in whose by purchase. lease**, Income from
name held and mortgage, inheritance, | the property
his/her relationship | gift or etherwise with
to Govt. Servant date of acquisition &
name with detail of
person(s) from whom
acquired
4 5 5 7 g
- & 7 c(Own Name Purchased from Builder | w1 BT
Rs 251006100/' .B} L M7S Mini Construction F(il]: <elf the ot
(P) Lid., 14 Bentinck dei U e onklue
St., Gujaral Mansion . residential N
" Floor. Kolkata - purposcs, | fakenas
- 700001 Home
} 3 Luan
- West Bengal o
Standard:
Charttere
4 Bank| |
and paid -
JETLLE

1) " Imcase where il is nol possible to assess the value accurately

2) ™ Includes shorl term leases also.

3) The declardtion form s Tequired to be filled inand submitted b

-appointment-to the Service and therezfter, at the interval-of e

by-him an lezse or mortgage, eilher in his.own name ar

4) The:wording ‘No Change or Na Addition or As in previous
3) AIS Officers are requested 1o fill the form in duplicate.

8) All columns should be filled up neatly..

in the name of any member of his family

. the approximate value in relation to present conditions may be indicated.

Name: Br. Amitava Krishna Adhikari

Signature: Ao de o W/ ehae BELIRER

Designation: Director,National Food
Laboratory, FSSAIL, MOH & FW,
Ahinsa Khand Il Ghaziabad - 201014

Date: 08.01.2021

y every member of Class | and Class Il (Group Aand Group B) services under relevant provisions of Gonduct Rules and the first o
very twelve months, giving particulars-of allimmaovable property owned, acquired or inherited by him or held
his: orinthe name of any other person dependent on Government Servant.
year''may be zvoided and all-detsils filled up. i :

1.20e/ali

(r0SEX8252) ~



